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MR, SPEAKER : The sssessment is
done at the Central leve!l or State level ?

PROF. 8. NURUL HASAN : The
asscasment is done at the State level,
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PROF. S. NURUL HASAN : The
policy of Government is, those students
whose parents’ or guardian’s total income
from all sources is more than Rs. 500 per

month are not awarded post-matric scho«
larships.
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PROF. S. NURUL HASAN : I am
afraid I have not boen able to explain my
point. I thought I had made it clear that -
there is a difference between pre-matric
and post-matric scholarships. Post-mateic
scholarships are given by Central Gover.
nment and they are in the centrally
spongored sector.  On the other hand,
pre-matric scholarships are in the State
sector.

SHRI 8. RADHAKRISHNAN : May
I know the basis on which the amount was
allotted to the States by the Central
Government ?

PROF. S. NURUL HASBAN : All
students belonging to the scheduled castes
and scheduled tribes, whose parents’ or
guardian’s income does not exceed Rs. 500
per month are entitled to post matric
scholarships. If the number goes up,
the number of scholarships will also go up,

Cut in Procurement Price of Rabl Crop
ns Recommended by A. P. C.
+
*“437, SHRI JHARKHANDE RAI

SHRI MOHAN SWARUP:

Will the Minister of Agriculture be
pleased to siate:

(a) whether the Agricultural Prices
Commission has recommendod a cut in
the procurement prices for Rabi crop and
a marginal hike in the issue price of wheat
disteibured through the pubic distribution
network; and

(i:) if so, what are Government's deci.

sions thereon ? .

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE' (SHRI
ANNASAHEB P. SHINDE): (a) Yis,
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Sir. The Commission has recommended

a cut in the procurement prices of wheat. °

The Commission has not recommended any
increase in the issue price of wheat 'distrib-
uted through the public distribution
system. The Commission has, however,
recommended that the price of wheat
issued to the Roller Flour Mills be raised
by. Rs. 2/- per quintal.

(b) : The matter is still under considet-
ation of the Government.
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SHRI ANNASAHEB P. SHINDE:
There is no question of a .separate suggestion
being received from the State Governments.
The Conferencc of Chief Ministers which
was convened did go into this matter. As
far as the prices are concerned, the Chief
Ministers broadly recommended that there
should be' no increase in" thie" issue prices,
as far as the public distribution system is
concerned. -
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SHRI ANNASAHEB P. SHINDE :
All these points were discussed and they
would naturally be taken into consideration
before the Government of India comes to
any conclusion.
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SHRI. ANNASAHEB. .P. SHINDE :
What the hon. Minister, Shri F. A,
Ahmed, mentionéd was the recommenda-
tion of the Chief  Ministers. He did not
express  his. view or. the view ot the
Government of India. In fact, the
speciic  recommendation of the Chief
Ministers in this regard was :

**Keeping in view the need for provi-
ding adequate incentives to the farmers
and ulso the rise in the cust of produc-
tion justification for
reducing the procurement price of wheat
from the exlsling level. 1In case of any
reduction, . the farmers should be.
informed well in advance and the pro-
curement prices should be fixed at the
time of sowing.”

there was no
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SHRI' ANNASAHEB P. SHINDE :
As far as the prices are concerned, we do
determine the prices commodity-wise. In
regard to various categories of farms, prices
are not determined category-wise.

AN HON. MEMBER : That was not
the question.
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SHRI ANNASAHEB P SHINDE
Then 1 am sorry I did not follow that part
of the question of the hon, Member

THE MINISTER OF AGRICULTURE
(SHRIF A AHMED) A, regards the
consideration of the recommendation of
small farmer as a unit, we will consider
that suggestion at the appropriate time

SHRI RANABAHADUR SINGH . 1
want to know whether this commussion
that has been set up by the government to
find the cost of production of tarm crops
will be a permmnent commission oOr it
18 an ad hoc one

SHRI ANNASAHEB P SHINDE
The hon Member 1s under the impression
that the Agricultural Prices Commission
1y a body which s specifically asked to
go into the prices for being taken into
consideration and to arrive at the cost
of production What the hon Member
has in mind 15 the scheme of the Mnistry
of Agriculture which has been prepared
witha view to arrive at the cost ot
production We have «¢t up unis in
various Stales to go nto the cost of
production of major cereals Niturally,
that information would be avaitable to
the Agricultural Prices Commission to
determine and work out their tecommenda
tions

SHRI MURASOLl MARAN Qut
of the procurement price of wheat fixed at
Rs, 72, 1 understand, the handling charges
come to about Rs 25 a quintal Is 1t
not too high and has Government taken
any action to reduce the handling charges °

SHRI ANNASAHEB P SHINDC
As to whether the price of Rs 76 is hgh
or low, various views have been expressed.
As fur as the handumg charges dre
concerned, the Chief Ministers did go
into fhas problem and recommend thai
the subsuly borme by the Government
for the distribution of wheat should be
edugdd in such 8 way as 1o reduce the
cons ofalsinitision and hamdling chatgss.
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They also thought that theic was need
to 2o iato the prublem and examine to
what extent there 1s scope for rducing the
bardlirg chaipes

SHRI MURASOI1 MARAN Do
the handling ¢haiges come to Rs 257

SHRI ANNASAHFB P SHINDL
The total cost dces come to Rs, 25 a
quntal but 1t will be wrong to interprot
that this 1o all about curent stocks,
because Rs 7 to Rs 8 s the cost of
carrving the bufler stocks  If we exclude
that 1t comes to Ry 17 to Rs 18 and
even out of Rs 17 to Rs I8 gunny
bags, markel chirges, sales tax etc come
to Rs 11
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SHRI ANNASAHLB P SHINDE The
suggestion was not wih rcoard to three
yeirs but the suggestior was that well
in advance of sowing ~edason the prices
should be announced so that the farmers
should know what prices they an hikely
to get The <econd suggestion that
came up wis that there should be an
integrated poticy approach as far as the
prices of wheat agricultural food crops
and commercial crops are concerned

SHRI NARSINGH NARAIN
PANDEY What decisions haze you
taken ?

SHRI ANNASAHEB P SHINDE
These are the recommendations
Government has to  consider all these
things

SHRI K LﬁK!EAPPA The Agtscultyral
Prices Commitsan, whos¢  tecommenda-
tions wers & aubjict matier in the recent
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Chief Munsters'  Conferencé,  while
pixing up the prices of cereals grown n
South Indian States, has utterly neglecied
and discrimmated against them “This was
brought up 4m this Conference May 1
know whethet the Government of India,
while fixing up prices 15 going to take
mto consideration the cost of production,
expendituie and othor things n different
States and whether this Commisston
will be ginded by certain decision of the
South Indian States so far as fixing up
of prices 1s conterned ? What 1 the
reaction of Goveinment and whir was

the reaction of the Clue  Ministery’
Conference i this behalf 7
SHRI ANNASAHEB P SHINDE

I do not think we should mtioduce the
rer1ond wniroyersv

SHRI K T AKKAPPA
m the Chief Musters® Conference ind
immediately after the conlurence some
statements were made.

It was raned

SHRI ANNASAHLB P SHINDE

I would ltke to submut that the Agacultural
Prices Commussion 18 asked fiom  time
to time to go into the support prices of
various food crops ncluding ciops which
are grown i South India, lihe bajra,
jowar elc  They announce the prices
from  year to year It 15 not that if
Government of India asks the Prices
Commisston to go into  particular
vommodities or food crops, they ¢xamine
and make recommendations

SHR]I K LAKKAPPA The South
Indian States have made a smific charge
that discrimination has been meted out
to them m fixing up prices by the
Agricultural Prices  Comnusmion.  That
discrimmatory sttitude should be stopped
by Government [t was made by the
representatives of the South Indian States
und Chief Ministers He has not
answered that
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SHRI ANNASAHEB P SHINDE:
As far as Punjab and Harvani are con-
cerned, the marketing system 15 much
better organised. But the complamts ate
mamly from U, P This time, tiking inte
consideration the last vear’s cxpericnce,
tlus has been looked into and  n consulta-
tion with the State Government of U P,
we have decided now to set up almost 2400
centres allover U P. and many centies
will be effecung duect purchases from
farmers
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SHRI ANNASAHEB P. SHINDE
The farmers' interest does not suffer
because, 8o fong as new prices are not
announced, the Food Corporation of indm
sod ofhér sgencies ard jostrosted  to
péohese &t the previous prioes.





